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In exercise of the powers conferred by, virue of the Guideliries for Engagement of Law
Researchers for District Judges (Commerclal Courts) t Dell, 2023 framed by the Honlble High
Court of Delhi, and pursuant to the grant of finaniclal approval vide letter No F.6/1/2022-Jud)l/
Suptlaw/1322. dated, 05.07.2024 by.Government of NCT of Delh, follow!ng Q4 (Fowy)
candidates are selected for the post of Law Researchers at Shahdara District, Karkerdhoma
Courts, Delhi: '

SLNo. | - Name of Gundldnta En). No. Status
"1 |®iri Ananid Sharma D/921912022 Pr.28/10/22 B.C.D, SELBG'I’ED
2 __|Pradyomns Tiwarl /413312024 DT. 16/07/2024 SELECTED
s | AmitTin B/gaéwmﬂ pLogdorzl7 . | SELEQTED
4 |Amandeep Singh'Tomer | MB/551/2023 df. 16.08.2023 SELEQTED |
Purther, following 10 (TEN) candldﬂres e selected BRd placed I waltihg llstt

SL No. - | Name of Candidate | - Enrl, Na. Statg
1 |mismDybsy |URORG12/2021 Dt 22,05.2081 WAYTING PANEL
2 |olosh Stwema__ - 1URGZAC DL G202 [WATTING vARAL

'3 |Rishabh Gupta | 1/4235/2023 Dr. 22.07.2023 | WATTING PANES

4 | AmitAn PraBgR/aael DT n.0R.2lied - WAITING FABED
5 |AwmiaBag |DrevkRed]s DLOVEAY D, WAr-r'u NG KA
6 |Smelri Maheshwarl |D-2528/2019 Pr. 03/07/2018 BG.D. | WAITING PARIER,
7 | Abhishek Kharsk - |D/5144/22 Dated 03.08.2022 WK PING PARED. |

"8 |Namisha Rehan 911’051/2021 puprdzziel (WA ﬁwm‘,
‘9 |Prateck Ral P/2ﬁ2/2?22, J:jt DB/02/22 Rar WAITING PANEL

B Canpell 9t MP, Jabalpur — :
10 [AdiysBa - |D-63e4/e0ed dio-10hands WAYTING BANED |

The selected candidates e.re ecreq to repor} the Branch Ln chavge, Goneral Braneh;
/" Shehdara District, Parta Cabing, 3¢ % Bi Court No. (0% Kapkdrdooma C:ourts, il for
completion efcodal formallties uptil} 25!1 /202




&II{HF{ "/Genérfimectt. Faw Rosearche *-..;- i34 :

1

U5 fiihe Website Commlttee,

o ~N;m

w

Ph outt of De i, New Delhi: '
F e (All Distrlcts), Delhi/Mew Delht,

111he|R fiistrar General,Hon‘bte
gn ﬁ?d‘ cipal Dlstrict & Sesslons

He trinedbal fudge, Ramily Cottts gaﬂ:& outt Cotrplex.
he Eony. Secretity of Bar Assocld ons, igh Cottrt and. all District Courts,
Dilhiew Detht with the reg rifé«estto eta mhe No te on Notlce Boatds,

atdootia Colitts/ Tls
the offictal website of thils Oifica
. Tihe/St. A.O/DDOC, Accounts Bratich, Shahdara Distelet, Karkardooma Coutts, Delhl,
. ‘The A0, (Judl, )/Branch tnchatite, Adtitlnlstratlon Brarich, Judiclal Bianch, Shahdara
Diatilat, Karkardaoma Cotitts, Dhlhil,
. The [Branch inchatge(s), Cate Tiking Branch of all Districts with the dlrections to affix
the MVatice on Notice Boatds the £ reshective distrlct, .
. P5tothe Ld. Principal District & Sesslons Judge, Shahdara.

ourts to uplodd the same on

41_ 'TNAGAR@
Princlpal lstti ¢ Séeslons Judé \,(Shahdm:ag
atkatdootrf Coutts, Delhi™




